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Development of New Port by Private
Sector

1193. SHRI PARMESHWAR
KUMAR  AGARWALLA: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether Government porpose to
encourage private investment for the
development of new port facilities and
also to throw open select port operations
to the private sector;

(b) whether the modalities have been
fixed for the purpose;

(c) if so, the details thereof; and

(d) by when the process of private
investment and  private  participation
would commence?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS-
PORT (SHRI JAGDISH TYTLER): (a)
Government encourages private sector
participation in the development of port
facilities.

(b) and (c) Proposals are advertised for
private sector participation and effors
received are evaluated by the Port Trusts.
Each case is decided on its merits.

(d) It is a continuing process.

1194. [Transferred to 5th March, 1993].
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Transfer of Andaman-Calcutta Service to
Andaman Administration

1196. SHIR RAMACHANDRAN
PILLAI : Will the Minister of
SURFACE TRANSPORT be pleased to
state:

(a) whether Government are aware
that Shipping Corporation of India has

decided to transfer the Andaman-
Calcutta service to Andaman
Administration;

(b) if so, what are the
therefor;

reasons

(c) whether Government propose to
review the position;



